TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

The Gazette of India

1.5, -1 Tel.-37.-08072026-274285
CG-TL-E-08072026-274285

ETETIOT
EXTRAORDINARY
AT | —gve 3—I9-TvE (i)
PART I1—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

. 3507] TS oY, TreET, TS 7, 2026/3T4TE 16, 1948
No. 3507] NEW DELHI, TUESDAY, JULY 7, 2026/ASHADHA 16, 1948
X HATEH
Qe EEE)

fefawrars, 3 s, 2026

3. 3669(37).— Fg TCHE, Yora AfAfAgw, 2008 (2008 1 11 77) (Fr&r ToH THF 219 3
AT FgT TAT ) T &7 20T T IT-TRT (i) F SFaTa AT, AT o TSI, STHTLTIT, ATRT-I, & 3,
ST-EE (i), FLALr 2026 H THIAT AT AR & < HATAT (LA d18) il ATALAAT TR AT, H&ATH
T, 682(3N), AT 9 FEadl, 2026 3T ST ATSHAAT F&ATo F1.37. 2672(3) ATLIE 26 7%, 2026

(3TF TATT Ih ATSGAAT gl AT 8), T 3 AT AT & 3913 g # AfAfEe 9, #agrrg ==
& dTae T & gHTaTg s SHLT dgdid | 39T Yod TRATSHT F97q “Haee-S | (ad AT HT g0
F TATITEA, ST, YU, Y YA & o7 safera g, UHT qiH F7 3719 T o ey il =i 6y of;

ST, ITh ATSEAAT T TTL Ih AT AT %0l 1T 20T il 3T T (4) F FAMT I THHTLIA,
AT “ATHAT qHTEATL” ZaT, 19 Fai1,2026 3T “TrhAd eT5F7” S § 19 ®2air,2026 37 gia=
ST A T B # o T SR s § 12,30 7E,2026 FT - SERTTAr AT T o;

5075 G1/2026 )
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ST STafe, (28)smafrEAT YT g2 &Y 39 9 A= o wan, qe wfgart g aaqa e aTd w9

fRr T 2,
e, 3% et F gmer 20(2) T IT-GWT (1) F AT § TeAH TTAHRT 7 oeht RIrE F

TALHTT T TEIT F &7 &

A: AT g TLCHTL, AT TTIERTE | I FA1E F 9T g 9% i 3=k sfafaay i e 20(3) #r

STETT (1) FTRT T&d TRAT FT TART Fd U, Tg =TTV FIdl ¢ 1 399 U165 AT § [aAiae g
@t YA & fory srfSia it SIosf;

3T 7 o g IR I Ate=ae it gy 20(2) o ST-4M2T (2) o SAHY0T § I =TT FdT g o6

TR TSI § 39 ATEAAT & THIAT 2 T2 THH IUaE AqGAT § [Aag qH a4t faemmr &
Hh g1 % AT | STcAiiehd &9 & [Higd gr SITust.

ATLAT

AR Y ST ATelt fer o R, W e e R R ery qhese qeae-

FEAF0 2 AT AT ST arelt g7 1 et de=mn wfgq 71 s6e 2faa |ferd e

T FET () AT - SHA - e
7/12 S
. o T AT T DR i 1o
FEqor e, | TEM | e a7 (3)
(FF)
1 | STRETE qHH T TR 15 0.62 0.02
2 | quy fie o 0.22
3 AT STaw Sr@e (7/12 % AqET), TATEL 0T8T 14 1.60 0.06
SSETOT, TATTE 09T =207 (Fel o ATATY) '
M G () AT - SHA - wiRe
4 AT AT o1 230 1.30 0.05
5 | @forReTaTe ST 231 1.07 | 0.06
T FrASHA T :- S Sem- qieE
6 AT FoFATATE TAT AT AT 139 0.91 0.01
7 1 A, S F e, T 138 1.16 0.05
TATEE T, THRATT [ATIT TH
8 femrer festea o 137 0.55 0.02
ERRIEE qTHT - SHA Sem- Aike
9 | TTEH THSAT g 215 1.53 0.10
10 | STCATSIT AR FiwS 215 0.31 0.03
11 P gw@ﬁwww@ﬁww 238/ B 1.06 0.14
TLATSIT FTET
12 | FEATE HATSH @Y 197 0.14 0.03
13 | HOF HATSI AT 240 0.80 0.03
MIEHFASUICE AT - T Rrem- e
14 | ATZATTE HETS A 212 0.60 0.05
15 | |1 IdT AT 212 0.89 0.07
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16 | fewriew |mag 210 1.17 0.22
17 | e dediaTT Icvar 209 0.71 0.31
18 | ATATSH AHETT AL 206 0.66 0.04
ME: TS AT o= ST BT it
19 | UH.37557 GgH UH.HEHE STt 144 1.20 0.03
20 | T arHE EEEET 144 1.03 0.04
21 | STATSI AT Toes, ATALAT qITH T 145 1.41 0.05
22 | SATH9ET I 99D 146 0.71 0.03
23 | WHeAY qETH T9D 146 0.70 0.03
24 | ISFATETE AT THFATS 147 0.60 0.14
25 ATHET HIET TMFATE 149 0.87 0.08
26 | foraTSit strra e 141 2.11 0.07
27 | ST HIEATSIT 161 0.20 0.03
28 | FATIH HIEgATSIT 162 1.33 0.06
29 | VI FeAT qeTETE 163 0.36 0.04
30 | AEHTETE ATATSHT qeETe 165 0.85 0.10
T HATT AT - SHLE - Al
31 IATETE AR 55 0.31 0.03
32 | AT ES 55 1.42 0.27
33 | FUTH "SI 0.30
34 | 9T HATST 0.58
PP [ —— 90 030 0.12
36 | W HATST 0.40
37 | ATEATE AIHEAIS FIH 0.39 0.12
38 | HTHTSIT HTEEIS FEq 0.19 0.03
39 CIRIRSIFERNERED! 89 0.20 0.06
40 | FHTETE T FEH 0.50 0.04
41 &R STAaT HgH 93 0.67 0.04
42 | 9@ O GISTEE 79 0.70 0.03
43 | 99 HEH HAEE 0.67 0.03
44 | TTET AW UG ALHE AATS 71 0.66 0.03
45 | fIfeH sgwe 9099 0.80 0.01
46 | FATATSI AT gEEATT 0.90
47 | AR TR gEEaTT 69 0.90 0.03
48 7S] AL gHEaTe 0.90
e ; et AT : SHG ISEIRIES
49 | TS ORI T, HIHT TATT T, T FHaTa T3 42 4.74 2.05
50 | AT AT FAD 1.02 0.62
51 TeaT eidtar Fao 43 2.09 0.39
52 | T STATSIt s, faT areTsit # e 2.08 0.30
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53 | S AT FAS 1.20 0.22
54 | ASTETE AT FdD 1.96 0.28
UERREEUIES T :- SAL RS- Aike
55 AW A0 62 2.61 0.04
56 WA AR 62 3.60 0.14
57 | it SwidraTs qelt Tt 61 0.70 0.04
58 | gRUAEATE SATad qAAAT 31 0.60 0.03
59 o gadl . R g 30 1.37 0.15
arTrerE gEaeft, aig Fadt gaeaeft
60 T FATEET 0.87 0.06
61 TRTET AT 28 0.87 0.06
T ATHTYT T - G Nem- Aiee
#Fwaars fgae wsEr, aeq fAgaa @=mEr,
F=qq fAagera wamame, s fagerae wwrare (s | 565/1 0.11 0.11
&)
#Fwaars fgae wsEr, abq fAgaa @=mEr,
63 | srga fgee wemET, 9HI g wxmame (AmTes | 965/2 0.08 0.08
&)
FFaaars fgae wgEr, 99q Agaaa w@@Emr,
64 | st ForgerTa AT, S e T (qATEE | 5653 0.03 0.03
&)
65 | BEATATS ALHIT HIATS FL 556 0.27 0.11
66 | WIATATS TEHT HAATSIHT 555 0.08 0.05
67 | AeHTATE AEHI 486/1 0.03 0.02
68 i<W qaTit 486/2 0.05 0.03
69 | o FwY AT ATATX 486/3 0.31 0.12
Y TRTH =% (7/12 % SAqHTT), ATeAT gt f&am,
70 | foraeTsT AT ToTes, SHTRTT TATST T 1T, FATIT 456 0.35 0.08
fETiee B (sl & AqA)
71 | T I =R 0.11
eqd (YR o5 @YW, AF STUaTad, 9a qTe? aF
72 | argfiv, s A el 3, o wEEE A AT 454/2 0.08 0.08
(ATHTEF &)
73 ;r_:m Frer AT, I e T AT (AT |y 0.43 0.07
74 o AR g TR 427 0.44 0.08
T FEEAT T ;- AR S EIRIES
75 | ATEIE TR AT 248 068 |0.11
TEsfte Tae T aearsshe /.2002 T [THT a% /=
76 | & 17/12/2003 791 116 | 0.28
T Fena (Fg=) T - AT e o- A=
77 | EEAHHAT TerET UAATE 8 0.60 0.01
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78 | ATAETETE AT gEEATE 9 0.36 0.16
79 | AIEATATE AR gHHATS 11 0.57 0.21
80 | «riaTaTE FHATSH H=EIewT 12 0.13 0.01
81 | «ITHTE AL HETH 13 0.17 0.01
g2 | e fawrSit wrerers 19 027 | 0.02
83 | e fawrsft wrerers 20 0.11 0.05
84 | WETETATE AU TS 40 1.04 0.04

T GTRT (F0H) TR ;- W - 7k
85 | arema 111 6.47 0.30
86 | STHAT TewT HdeTh 112 0.19 0.04
87| P i3 113 0.19 0.03
88 | gefiamars AT &S

3 9.67Ha

[*T. §. W.Con.182/SRP-06/MUE-DHNE/23-24/247/20E/040726]
e 7w, e s/ Rty

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 3rd July, 2026

S.0. 3669(E).— Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number S.0.682 (A), dated the February, 2026 published in the Gazette of India, Extraordinary, Part-ii, section
3, Sub-section (ii), dated 9™ February, 2026 and Corrigendum notification number S.0.2672 (E), dated 26™ May, 2026
issued under sub-section (ii) of section 20(A) of the Railways (Amendment) Act, 2008 (11 of 2008) (here in after
referred as the said Act), the Central Government declared its intention to acquire the land in the schedule annexed to
the said notification for the purpose of execution, maintenance, management and operation of the Special Railway
Project namely " Mudkhed — Dhone Doubling Railway Line" in Dharmabad & Umri tahsil in Nanded District in the
State of Maharashtra.

And whereas, the substance of the said notification has been published in the daily local newspapers, namely,
“Daily Lokmat Samachar Hindi” of dated 19 February,2026 & “Lokmat Times English of dated 19" February,2026
and Corrigendum notification has been published in “Daily Lokmat Samachar Hindi, & “Lokamat Times English” of
dated 30" May, 2026 under sub-section (4) of section 20A of the said Act;

And whereas, (28) objections were received and those have been considered by the Competent Authority
accordingly orders have been passed;

And whereas, in pursuance of sub-section (1) of section 20 (E) of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 (E) of the said Act, the Central Government hereby declares that the land specified in
the Schedule annexed hereto shall be acquired for the aforesaid purpose.



6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

And further, in the pursuance of sub-section (2) of section 20 (E) of the said Act, the Central Govt. hereby
declares that on publication of the notification in the Official Gazette, the land specified in the Schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULED

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project “Doubling of the Mudkhed-Dhone railway line” in the district of Nanded in the State of Maharashtra

Village:- Bolsa (kh) Taluka: Umri District: Nanded
Gut No./ Title of Tc;;:l :ea Area to be
Sr.No. Name of Owner : Land P Acquured
Surve No. holdin 7/12 in (Hec.)
9 1 in (Hect.) '
1 Sahebrao Tulshiram Chavan 15 0.62 0.02
2 Sumodh Digambar Shelke 0.22
Sumodh Digambar Shelke (As per7/12), Dattahari 14 1.60
3 Ganesh Chavhan, Prayagai Ganesh Chavhan (As 0.06
per Possession)
Village:- Dhanora (Bk) Taluka: Umri District: Nanded
4 Sudhakar Anandrao Rathod 230 1.30 0.05
5 Shashikalabai Bapurao 231 1.07 0.06
6 Mrs. Vacchlabai w/o Sambha Pagalwad 139 0.91 0.01
Dwarkabai Gulabrao Sarse, Ushatai Santosh Ghatol,
! Pandurang Gulabrao Sarse, Eknath Gulabrao Sarse 138 1.16 0.05
8 Dinesh Digambarrao Sarse 137 0.55 0.02
Village:- Gortha Taluka: Umri District: Nanded
9 Laxman Ramji Hamand 215 1.53 0.10
10 Balaji Nagorao Kankate 215 0.31 0.03
11 Ka_lav_a}tlbal Nfa_rbajl Sawant, Tanaji Narbaji Sawant, 238/ B 1.06 014
Shivaji Narbaji Sawant
12 Kamalai Sambhaji Khandre 197 0.14 0.03
13 Sanjay Sambhaji Sawant 240 0.80 0.03
Village:- Hiradgaon Taluka: Umri District: Nanded
14 Sahebrao Sambhaji Shelke 212 0.60 0.05
15 Saibu Datta Waghmare 212 0.89 0.07
16 Digmbar Saibu 210 1.17 0.22
17 Vijayakumar Pandharinath Uttarwar 209 0.71 0.31
18 Balaji Anandrao Bhujbale 206 0.66 0.04
Village:- Palasgaon Taluka: Umri District: Nanded
19 S. Abdul Khudus S. Mahmud Hashmi 144 1.20 0.03
20 Ravi Shamrao Mudkhedkar 144 1.03 0.04
21 Balaji Laxman Pawale, Dnyaneshwar Sudam Pawale 145 141 0.05
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22 Dnyaneshwar Sudam Pawale 146 0.71 0.03
23 Bhageswar Sudam Pawale 146 0.70 0.03
24 Ujwalabai Ananda Gaikwad 147 0.60 0.14
25 Ananda Sonba Gaikwad 149 0.87 0.08
26 Shivaji Dnyanoba Pawale 141 2.11 0.07
27 Baliram Mohnaji 161 0.20 0.03
28 Baliram Mohnaji 162 1.33 0.06
29 Gangadhar Datta Telangwad 163 0.36 0.04
30 Laxmibai Balaji Telangwad 165 0.85 0.10
Village:- Selgaon Taluka: Umri District: Nanded

31 Sangeetabai Balasaheb 55 0.31 0.03
32 Maroti Jhagoji 55 1.42 0.27
33 Ghansham Sambhaji 0.30

34 Shankar Sambhaji 0.58

35 Venkatrao Sambhaji %0 0.30 012
36 Maroti Sambhaji 0.40

37 Sahebrao Madhavrao Kadam 0.39 0.12
38 Kamaji Madhavrao Kadam 0.19 0.03
39 Chhaya Sahebrao Kadam ® 0.20 0.06
40 Venkabai Gangadhar Kadam 0.50 0.04
41 Chandrakant Jalba Kadam 93 0.67 0.04
42 Shaikh Farid Khajsab 79 0.70 0.03
43 Sheikh Sadam Maulasab 0.67 0.03
44 Nujahat Anjum Sheikh Ahmed Nawaz 71 0.66 0.03
45 Mainodin Ahmed Syed 0.80 0.01
46 Balaji Narsingha Hussewar 0.90

47 Nagnath Narsinga Hussewar 69 0.90 0.03
48 Raju Narsingha Hussewar 0.90

Village:- Sindhi Taluka: Umri District: Nanded
49 Ilzzjsl;] ;e:ggsggarlgeSarse, Seema Subhash Sarse, Pravin 42 474 205
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50 Narayan Bapurao Kavale 1.02 0.62
51 Govind Dhondiba Kavale 2.09 0.39
52 Nirmala Balaji Kavale, Vijay Balaji Kavale 43 2.08 0.30
53 Ankush Narayan Kavale 1.20 0.22
54 Sarjabai Narayan Kavale 1.96 0.28
Village:- Shivangaon Taluka: Umri District: Nanded
55 Bhagwat Vamanrao 62 2.61 0.04
56 Bhagwanrao Nagorao 62 3.60 0.14
57 Mrs. Kantabai w/o Ganapati 61 0.70 0.04
58 Dhurpatbai Janardan Survavanshi 31 0.60 0.03
Manika Haibati Suryavanshi, Dhurpatabai Chandu
59 Survavanshi, Dhurpatabai Nagorao Survavanshi, Pandu 30 1.37 0.15
Haibati Suryavanshi
60 Shamrao Chandba 0.87 0.06
61 Gangadhar Chandba * 0.87 0.06
Village:- Balapur Taluka: Dharmabad District: Nanded

Rukminbai Vitthalrao Rudrawar, Anant Vitthalrao
62 Rudrawar,Achyut Vitthalrao Rudrawar, Amol Vitthalrao | 565/1 0.11 0.11
Rudrawar (Joint ownership)

Rukminbai Vitthalrao Rudrawar, Anant Vitthalrao
63 Rudrawar,Achyut Vitthalrao Rudrawar, Amol Vitthalrao 565/2 0.08 0.08
Rudrawar (Joint ownership)

Rukminbai Vitthalrao Rudrawar, Anant Vitthalrao
64 Rudrawar,Achyut Vitthalrao Rudrawar, Amol Vitthalrao 565/3 0.03 0.03
Rudrawar (Joint ownership)

65 Chhayabai Laxman Manganalikar 556 0.27 0.11
66 Chhayabai Laxman Manganalikar 555 0.08 0.05
67 Laxmibai Laxman Kothare 486/1 0.03 0.02
68 Muharram Sawari 486/2 0.05 0.03
69 Shri Venktesh Devasthan Balapur 486/3 0.31 0.12

Shankar Gangaram Chandre (As Per 7/12), Sainath
Shetti Bindge, Shivraj Laxman Rajole, Umakant
Sambhaji Parvala, Satish Digambar Chapare (As per
possession)

70 0.08

456 0.35

71 Shankar GangaramChandre 0.11
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Abdul Firdous abdul Khayum, sheikh Shoeb adil, Shaikh
72 Taher Shaikh Babumiya, Abdul Beg Khalil Beg, Shaikh 454/2 0.08 0.08
Mahaboob Shaikh Balesab(Joint ownership)
73 Shaikh _Mushtak Shaikh Nablsab, Shaikh Taher Shaikh 45471 0.43 0.07
Babumiya(Joint ownership)
74 Shaikh Amiruddin Shaikh Mahiuddin 427 0.44 0.08
Village:-Karkheli Taluka: Dharmabad District: Nanded
75 Baburao Gangadhar Chincholkar 248 0.68 0.11
Masjid Prohibition Order N0.2002 A Jama Waff/CR
70| dated 17/12/2003 791 116 0.28
Village:-Vilegaon(DH) Taluka: Dharmabad District: Nanded
77 Rukmini Rajeshwar Ainwad 8 0.60 0.01
78 Savitrabai Nagesh Huskewad 9 0.36 0.16
79 Savitrabai Nagesh Huskewad 11 0.57 0.21
80 Shantabai Kamaji Chincholkar 12 0.13 0.01
81 Shamrao Marotrao Sadanande 13 0.17 0.01
82 Shankar Piraji Bhalerao 19 0.27 0.02
83 Shankar Piraji Bhalerao 20 0.11 0.05
84 Mahadabai Ganesh Gaurod 40 1.04 0.04
Village:-Dhanora(Kh) Taluka: Dharmabad District: Nanded
85 Pond 111 6.47 0.30
86 Urmila Laxman Sontakke 112 0.19 0.04
87 | ViiayGovind 113 0.19 0.03
88 Sushilabai Maroti Birde
TOTAL 9.67Ha

[F. No. W.Con.182/SRP-06/MUE-DHNE/23-24/247/20E/040726]
MOHIT VERMA, Chief Engineer/Con-V
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